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No. 2.6/p.t./2016 Date: Lo-Lo-2o16

Sub.: To stop. the: pFctice of uslng rubber stamp forms and
cyclostyle fornnats for order-shlets.

It is observed that rubber stamp forms and cyclostyle
formats are used for order-sheets by the Subor.dinate Courts
which does not reflecl the application of judicial mind. This

.- practice is not just and proper.

Therefore, all the presiding Officers of Subordinate Courts
are enjoined upon to draw hand-written or typed out order_
sheets and to eRsure that in future no order_sheet shall either
be in rubber stamp forms or cyclostyle formats.

Deviation to the directions would be viewed seriously
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copy forwarded to a[ the:District & sessions Judges withthe request to.circutate. tf,e same a;"E;i a, the JudicialOfficers posted ir: trerr judgeships for i#rriti#"i#compliance.

REGISTRAR GENERAL




